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that ultimately they were willing to part with
their shares to Government for Rs. 85 and
Rs. 95 only ?

SHRI JYOTIRMOY BOSU: It is a
cock and bull story,

SHRI H. R. GOKHALE : Consider-
able time pasced between that offer and
this (ransaction. When they realised they
were not in a position to succeed in their
endeavour to take over this company and
we stood firm that we will take it over, they
gave away the shares.

Amenities to Indian P. O. Ws. in Pokistan

*88. SHRI NIHAR LASKAR :
SHRI VEKARIA :

Will the MINISTER OF DEFENCE
be pleased to state :

(a) whether the Indian P. O. Ws. in
Pakistan are as comfortable as the Pak P.
O. Ws. in India ;

(b) whether the Government have made
any enguiry in this regurd ; and

(c) if so, with what results ?

THE  MINISTFR OF STATE
(DEFENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI
VIDYA CHARAN SHUKLA) : (a) to
(¢). According to the reports re-
ceived from the International Committee
of Red Cross, the Indian prisoners of war
in Pakistan are being treated in accordance
with the relevant provisions of the Geneva
Convention governing the treatment of
prisoners of war, Several enguiries were
made by Government in response to which
the above has been confirmed by the Inter-
national Committee of Red Cross.

SHRI NIHAR LASKAR : May I know
whether the relations of the Indian pri-
soners of war in Pakistan are getting any
commaunications from those prisoners?
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SHRI VIDYA CHARAN SHUKLA:
Yes, Sic. The mail received from the
Indian prisoners of war in Pakistan a
regularly delivered to their relations in
India. Similarly, mails of the Pakistani
prisoners of war in India are also transmitted
to Pakistan.
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SHR1 BIRENDER SINGH RAO : May
I know whether any Indian army personnel
who were taken prisoners before the Decem-
ber war from the border areas are still in
custody of Pakistan? If so, have the
government taken any steps to see that
they are also treated on par with the pri-
soners of war?

SHRI VIDYA CHARAN SHUKLA :
I am not really sure whether there were any
army personnel who were taken prisoners
by Pakistan before it launched the aggres-
sion on 3rd December. But in case there
are, I am quite sure they would te treated
as prisoners of war along with the rest of
the prisoners who were taken prisorcrs
at the time of the apgression.
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SHRI BIRENDER SINGH RAO : Let
the Minister confirm his facts pecause 1
know he is wrong.

SHRI S. M. BANERIJEE : There are
mauy Indian prisoners of war who are
ailing. What arrangements have been made
to see that they arc sent back to this coun-
try?

SHRI VIDYA CHARAN SHUKILA :
As the hon. House knows, those prisoners
who are not well or seriously sick are ex-
changed through the good offices of the
International Committee of the Red Cross,
This position is constantly under review.
According to the precedents, sick and serious-
1y wounded prisoners of war arecexchanged.
But according 10 our present information
there is no such prisoner eligible for
repatrigtion.

SHR1 D. BASUMATARI : Apart from
the information received from the inter-
national agencies, have they verified them
from the prisoners of war who have been
repatriated from Pakistan?

SHRI VIDYA CHARAN SHUKIA :
Yes, Sir.  We have ascertained the position
from those prisoners who were repatria~
ted from Pakistan. By and large, they have
corroborated the version given by the In-
ternational Committee of the Red Cross.

Sectting wp of 2 Touirsm Board

*89, SHRI RAMSHEKHAR PRASAD
SINGH :

SHRI SHRIKISHAN MODI :

Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state:

{a) whether Government are considering
a proposal to set up a Tourism Board ; and

(b) If so, what will be its main functions?

AUGUST 4, 1972
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THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH).
(a) A National Tourism Board under my
Chairmanship was constituted on 25th
Mgy, 1972,

(b) The main functions of the Beard
will be to advise the Miristry of Jourizm
and Civil Aviation on matters relaticg to
the improvement of the tourism infrast-
ructure in all its aspects, and to suggest
ways to coordinate tourism schemes ard
activities in the public and private secicrs.

SHRI RAMSHEKHAR PRASAD
SINGH : May I know how many members
are officials and how many non-officials?

DR. KARAN SINGH : Apart from me
as Chairman, my collcague, the Minister
of State is the Vice-Chairman. Then there
ate 9 official members and 5 non-ofticial
members.

SHRI RAMSHEKHAR PRASAD
SINGH : Who are the officials and who
are the non-official members?

DR. KARAN SINGH : Sir, should 1
read out all the names? The idea of the
National Tourism Board is really to do
two things? One is to coordinate the acti-
vities of the various Government of India
agencies relating to tourism. 8o, we
have the Secretary of my Ministry, the
Financial Adviser, the Chairman of the
India Tourism Development Corporation,
the member of the Railway Board concerned
with tourism, AirIndia, Indian Airlines, the
Director-General of Archacology, because
archasology is very closely linked with touri-
sm, the Chairman of the Inter-State Trans-
port Commission 10 deal with tourism and,
of course, the Director-Ganeral of Touzism.

So, all the major agencies in the Govern-
ment of India copnected with tourism
and its affilisted aotivities, its ancillary
activities, are included.





